1621 Written Answers

f [POLLING PARTY ATTACKED BY NAGA
HOSTILES

161. SHRI RAM SAHATI: Will the Minister
of HOME AFFAIRS be pleased to state:

(a) whether it is a fact that Naga Hostiles
recently attacked and fired at a polling party
near Larong in the Tengnopal sub-division of
Manipur;

(b) if so, how many officers and
employees were injured as a result thereof;
and

(c) whether the election work there could
be completed?]
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t{THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) Yes, Sir.

(b) Two riflemen of Armed Police were
killed and two riflemen were seriously injured
when the polling party and police escort were
ambushed two mile; from Larong in
TENGNOPAL Sub division of Manipur on
26th February, 1967.

(c) The polling was adjourned to the 6th
March, 1967 on which date it was completed.]
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ARRESTS UNDER ANTI-COW-SLAUGHTER
AGITATION

162. SHRI RAM SAHALI: Will the Minister
of HOME AFFAIRS be pleased to state the
number of persons from each of the Union
Territories who were arrested during this year
in connection with the anti-cow-slaughter
agitation and the number of those who were
awarded punishment?]
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I[THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): 9,672 persons
were arrested this year upto 23rd March.. 1967
in connection with the anti-cow-slaughter
agitation in the Union Territory of Delhi. Of
these, 9,418 were awarded punishment. No
arrests were made in other Union Territories
in connection with this agitation.]
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